
ORISSA HIGH COURT

FILING REPORT AS ON :11/09/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0006424/2020 TUKUNA BEHERA ANIL KUMAR DALAI DELANGA /111 /2020

VS VS ()

STATE OF ODISHA //

2 BLAPL/0006425/2020 ASHOK SAHU @ ASHOOK SAHU MAHES DAS DARINGBADI /81 /2020

VS VS ()

STATE OF ODISHA //

3 BLAPL/0006426/2020 SATYANARAYAN MAJHI SHIBANI SHANKAR PRADHAN BOUDH /11 /2020

VS VS ()

STATE OF ODISHA //

4 BLAPL/0006427/2020 KARAN NETAM TRILOCHAN NANDA KOMNA PS /22 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0006428/2020 SATYABADI SAHU BIRAJA PRASANNA DAS PADMAPUR /75 /2020

VS VS ()

STATE OF ODISHA //

6 BLAPL/0006429/2020 SAJAN @ DHANURJAYA MALI R.ACHARY JAIPATNA /35 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0006430/2020 MANOJ PRADHAN DEBENDRA DHAR PURIGHAT /145 /2020

VS VS SPECIAL COURT,CUTTACK(Cuttack)

STATE OF ODISHA Spl/0000057/2020

8 BLAPL/0006431/2020 DURGESH RAJBAR @ DURGESH MUNILAL JAJBARJYOTIRMAYA SAHOO SHERAGADA /32 /2018

VS VS ()

STATE OF ODISHA //

9 BLAPL/0006432/2020 AJAYA MAHANANDA @ GIRIJA MAHANANDASUSANTA KUMAR SAHU DHANUPALI /307 /2020

VS VS ()

STATE OF ODISHA //

10 BLAPL/0006433/2020 JUGAL KISHORE MOHANTA @ BIKAL DEVASHIS PANDA THAKURMUNDA /49 /2020

VS VS ()

STATE OF ODISHA //

11 BLAPL/0006434/2020 SATYANANDA BEHERA DURLLABHA RANJAN MISHRA THAKURGARH /77 /2019

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0006435/2020 PREMRAJ MEHER ANUPAM DASH DUNGURIPALI /139 /2020

VS VS ()

STATE OF ODISHA //

13 BLAPL/0006436/2020 BHABANI PRADHAN DURLLABHA RANJAN MISHRA HANDAPA /135 /2020

VS VS ()

STATE OF ODISHA //

14 BLAPL/0006437/2020 SURESH DALEI @ LIKU RAJENDRA NARAYAN ROUT BARI /121 /2018

VS VS ()

STATE OF ODISHA //

15 BLAPL/0006438/2020 MANOJ KUMAR BHUYAN ADITYA KUMAR MOHAPATRA BASELI SAHI PS /213 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0006439/2020 AJAYA JIRA AMULYA RATNA PANDA MACHHKUND /64 /2020

VS VS ()

STATE OF ODISHA //

17 BLAPL/0006440/2020 GANGA SODI PUSPAMITRA MOHAPATRA M.V.79 /7 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0006441/2020 SHIBA NARAYAN SAHOO SUKANTA KUMAR MISHRA TANGI (KHURDA) /224 /2020

VS VS ()

STATE OF ODISHA //

19 BLAPL/0006442/2020 PARVEJ MANORANJAN PADHY JEYPORE SADAR /145 /2020

VS VS ()

STATE OF ODISHA //

20 BLAPL/0006443/2020 ABHIJIT JENA ARIJEET MISHRA KENDRAPARA /183 /2020

VS VS ()

STATE OF ODISHA //

21 BLAPL/0006444/2020 MAHAMMAD SAHIB MANORANJAN PADHY JEYPORE SADAR /145 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0006445/2020 JAYARAM KHADA MANORANJAN PADHY JEYPORE SADAR /145 /2020

VS VS ()

STATE OF ODISHA //

23 BLAPL/0006446/2020 PARSURAM SISA MANORANJAN PADHY MACHHKUND /30 /2019
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0006447/2020 SHYAMLAL TANGI JAGABANDHU SAHU PADAMPUR /187 /2020

VS VS ()

STATE OF ODISHA //

25 BLAPL/0006448/2020 ABHINASH PALAI SIBOSHANKAR MISHRA JEYPORE SADAR /132 /2020

VS VS ()

STATE OF ODISHA //

26 BLAPL/0006449/2020 JADUNATH HEMBRAM NIRANJAN LENKA BARIPADA SADAR /154 /2019

VS VS ()

STATE OF ODISHA //

27 BLAPL/0006450/2020 SUSHILA @ SUKHINA JENA SAMARENDRA BAHADUR BANSADA /213 /2019

VS VS ()

STATE OF ODISHA //

28 BLAPL/0006451/2020 SURU BHUE @ SURU BHOI SATYABRATA PANDA THELKOLOI PS /62 /2020

VS VS ()

STATE OF ODISHA //

29 BLAPL/0006452/2020 JADU @ JADUMANI SWAIN AJAYA KUMAR JENA KAKATAPUR /142 /2020

VS VS ()

STATE OF ODISHA //

30 BLAPL/0006453/2020 BHAGIRATHI MALI ASIT KU. JENA MATHILI /155 /2019

VS VS ()

STATE OF ODISHA //

31 BLAPL/0006454/2020 RAJU BAROI ASIT KU.JENA MALKANGIRI /253 /2018

VS VS ()

STATE OF ODISHA //

32 BLAPL/0006455/2020 KHOBA @ SANTOSH PAHADSINGH AMLAN SHAKTI PAUL BARANGA /97 /2020

VS VS ()

STATE OF ODISHA //

33 BLAPL/0006456/2020 SAMBHU BAG JAGABANDHU SAHU TITILAGARH /43 /2020

VS VS ()

STATE OF ODISHA //

34 BLAPL/0006457/2020 BABU@BIJENDRA JAISWAL DEBASHIS MITRA CUTTACK SADAR /103 /2019

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0006458/2020 PARSURAM KHILLA SUBASH CHANDRA SAHOO MATHILI /80 /2019

VS VS ()

STATE OF ODISHA //

36 BLAPL/0006459/2020 TOFAN BHOI DEVI PRASAD DASH OLATPUR /24 /2020

VS VS ()

STATE OF ODISHA //

37 BLAPL/0006460/2020 SANATAN MAHANTA BIJAY KUMAR BEHERA TELKOI /70 /2020

VS VS ()

STATE OF ODISHA //

38 BLAPL/0006461/2020 BANAMALI KHARA @ BANA SANGRAM DUTTA POTTANGI /57 /2020

VS VS ()

STATE OF ODISHA //

39 BLAPL/0006462/2020 M. SATYANARAYAN REDDY RANJAN KUMAR ROUT POTTANGI /57 /2020

VS VS ()

STATE OF ODISHA //

40 BLAPL/0006463/2020 NISHI @ NISHIKANTA NAIK ARUN KUMAR BUDHIA KEONJHAR SADAR /18 /2019

VS VS ()

STATE OF ODISHA //

41 BLAPL/0006464/2020 SUKRAM LOHAR PARTHA SARATHI DAS PATNA /164 /2018

VS VS ()

STATE OF ODISHA //

42 BLAPL/0006465/2020 MUNA @ SAYED REHMAN ALLI SUSHANTA KUMAR SAMANTARAY CANTONMENT ROAD /89 /2020

VS VS ()

STATE OF ODISHA //

43 BLAPL/0006466/2020 BHIMA MADAKAMI PUSPAMITRA MOHAPATRA PODIA PS /14 /2013

VS VS ()

STATE OF ODISHA //

44 BLAPL/0006467/2020 LAXMI DHAR PRADHAN @ LAKHU SURYA NARAYAN MISHRA CHANDANPUR /160 /2017

VS VS ()

STATE OF ODISHA //

45 BLAPL/0006468/2020 PRAMOD PRADHAN SURYA NARAYAN MISHRA SATYABADI /298 /2020

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0006469/2020 RAJESH SETHI SURYA NARAYAN MISHRA SATYABADI /220 /2020

VS VS ()

STATE OF ODISHA //

47 BLAPL/0006470/2020 SURYA THAKUR J.N.PANDA MUDANPUR RAMPUR /135 /2020

VS VS ()

STATE OF ODISHA //

48 CMP/0000502/2020 KAPIL @ KAPILENDRA MOHAPATRA PRAFULLA KU. RATH  / /

VS VS ()

MANOJ MANJARI MOHAPATRA //

49 CONTC/0003785/2020 PRADIPTA KUMAR SWAIN B.N.PARIDA  / /

VS VS ()

SATYABRATA SAHU //

50 CONTC/0003786/2020 PARAMESWAR MAHAPATRA B.N.PARIDA  / /

VS VS ()

SATYABRATA SAHU //

51 CONTC/0003787/2020 GAJENDRANATH JENA B.N.PARIDA  / /

VS VS ()

SATYABRATA SAHU //

52 CONTC/0003788/2020 DASHARATHI BEHERA B.N.PARIDA  / /

VS VS ()

SATYABRATA SAHU //

53 CONTC/0003789/2020 SAROJINI MOHANTY B.N.PARIDA  / /

VS VS ()

SATYABRATA SAHU //

54 CONTC/0003790/2020 TRINATH NAYAK B.N.PARIDA  / /

VS VS ()

SATYABRATA SAHU //

55 CONTC/0003791/2020 PRIYARANJAN HOTA ADV  / /

VS VS ()

SATYABRATA SAHU //

56 CONTC/0003792/2020 MIHIR KUMAR MISHRA MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

57 CONTC/0003793/2020 BISHNUPRIYA DAKUA MANAS RANJAN PADHI  / /
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VS VS ()

SATYABRATA SAHU //

58 CONTC/0003794/2020 LALITA KUMAR JALLY MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

59 CONTC/0003795/2020 SATYA NARAYAN PRADHAN MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

60 CONTC/0003796/2020 KALU CHARAN BEHERA MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

61 CONTC/0003797/2020 MANAS RANJAN RATH MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

62 CONTC/0003798/2020 NIRANJAN MAHAPATRA MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

63 CONTC/0003799/2020 RANJITA NANDA PRADIP KU.MOHANTY  / /

VS VS ()

SUBIR PALLIT //

64 CONTC/0003800/2020 SHANTILATA PADHI MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

65 CONTC/0003801/2020 SUJATA PANDA MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

66 CONTC/0003802/2020 PRASANTI PRADHAN MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

67 CONTC/0003803/2020 PRADIPTA KUMAR NAIK MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

68 CONTC/0003804/2020 ALOK KUMAR PRADHAN MANAS RANJAN PADHI  / /

VS VS ()

Page 6/34



ORISSA HIGH COURT

FILING REPORT AS ON :11/09/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

SATYABRATA SAHU //

69 CONTC/0003805/2020 PURNA CHANDRA PRADHAN MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

70 CONTC/0003806/2020 LAXMIPRIYA DAS MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

71 CONTC/0003807/2020 PRAMOD KUMAR DAS MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

72 CONTC/0003808/2020 RABINDRA KUMAR PRUSTY MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

73 CONTC/0003809/2020 LAXMIPRIYA  SUBUDHI MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

74 CONTC/0003810/2020 ANJALI MISHRA MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

75 CONTC/0003811/2020 BINATI PRADHAN MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

76 CONTC/0003812/2020 MADAN MOHAN DAS MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

77 CONTC/0003813/2020 SURESH KUMAR MISHRA MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

78 CONTC/0003814/2020 ANJALI PATRA MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

79 CONTC/0003815/2020 LAXMIDHAR SAHOO MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //
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80 CONTC/0003816/2020 MEETARANI DAS MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

81 CONTC/0003817/2020 MAHUNTA KUMAR JENA MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

82 CONTC/0003818/2020 LOKANATH SAHOO MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

83 CONTC/0003819/2020 BANASRI SAHOO MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

84 CONTC/0003820/2020 PARAMESWAR SING RAJPUT MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

85 CONTC/0003821/2020 ASHOK PADHY MANAS RANJAN PADHI  / /

VS VS ()

SATYABRATA SAHU //

86 CONTC/0003822/2020 MAYADHAR ROUT ADV  / /

VS VS ()

SUSANTA KUMAR RATH //

87 CONTC/0003823/2020 PRAKASH CHANDRA GOUDA ADV  / /

VS VS ()

SASWAT MISHRA //

88 CONTC/0003824/2020 ABHAYA KUMAR DASH ADV  / /

VS VS ()

SAMBIT SATAPATHY //

89 CONTC/0003825/2020 PRAKASH KUMAR SETHY ADV  / /

VS VS ()

PRITIVIRAJ MANDAL //

90 CONTC/0003826/2020 INDUMATI SAHU ADV  / /

VS VS ()

CHITRA ARUMUGAM //

91 CONTC/0003827/2020 RANJIT KUMAR NAYAK ADV  / /
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VS VS ()

SUSEEL KUMAR //

92 CONTC/0003828/2020 MOHAN KUMAR MUDULI ADV  / /

VS VS ()

SOUMENDRA PATTANAIK //

93 CONTC/0003829/2020 GELHI PENTHEI ADV  / /

VS VS ()

ANU GARG //

94 CONTC/0003830/2020 LALA MOHAN MAHANTA ADV  / /

VS VS ()

ANU GARG //

95 CONTC/0003831/2020 SUKANTI LUHAR S.B.SATAPATHY  / /

VS VS ()

SATYABRATA SAHU //

96 CONTC/0003832/2020 NIRASHA MAHANTA B.N.PARIDA  / /

VS VS ()

SATYABRATA SAHU //

97 CONTC/0003833/2020 ANADI CHARAN DIKHIT ADV  / /

VS VS ()

SATYABRATA SAHOO //

98 CONTC/0003834/2020 ABHAYA KUMAR DASH ADV  / /

VS VS ()

SAMBIT SATAPATHY //

99 CONTC/0003835/2020 M/S.BUDHRAJA MINING AND CONSTRUCTION LTDAVIJIT PAL  / /

VS VS ()

SUDIP NAG //

100 CONTC/0003836/2020 BINOD CHANDRA RATH PRAFULLA KUMAR KHATEI  / /

VS VS ()

BISHNU PADA SETHY //

101 CONTC/0003837/2020 SUSHIL KUMAR BEHERA R.C.SWAIN  / /

VS VS ()

SANGRAMJIT NAYAK //

102 CRLA/0000480/2020 BASISTHA JUADI JYOTIRMAYA SAHOO barpalli /193 /2020

VS VS ()
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STATE OF ODISHA //

103 CRLA/0000481/2020 KIRAN KUMAR NAIK @ MUNA ARIJEET MISHRA GHATAGAON /100 /2020

VS VS ()

STATE OF ODISHA //

104 CRLA/0000482/2020 HRUDANANDA PRADHAN RAJESH KUMAR MAHAPATRA PURUNAKOTE /30 /2020

VS VS ()

STATE OF ODISHA //

105 CRLMA/0000130/2020 KEDAR PRADHAN AMITAV TRIPATHY RANPUR /201 /2018

VS VS ()

STATE OF ODISHA //

106 CRLMC/0001348/2020 JITU SAHOO PRASANTA KUMAR SATAPATHY PARJANG /224 /2019

VS VS ()

STATE OF ODISHA //

107 CRLMC/0001349/2020 CHANDAN KUMAR SAHA B.S.DASPARIDA BHADRAK TOWN /191 /2020

VS VS ()

STATE OF ODISHA //

108 CRLMC/0001350/2020 PINTU@ABHINASH LENKA DEBASHIS ROUTRAY  / /0

VS VS ()

STATE OF ODISHA //

109 CRLMC/0001351/2020 RAJENDRA BHUYAN@RAJ BHUYAN JYOTIRMAYA SAHOO KODALA /61 /2010

VS VS ()

STATE OF ODISHA //

110 CRLMP/0001040/2020 DAMODAR JENA BIKRAM PRATAP DAS  / /0

VS VS ()

STATE OF ODISHA //

111 CRLMP/0001041/2020 PADMALAYA SAHU JAYDEEP PAL  / /0

VS VS ()

STATE OF ODISHA //

112 CRLMP/0001042/2020 GOPAL PRASAD AGRAWAL B.R.TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

113 CRLMP/0001043/2020 MAGI BEHERA @ MAGI BHOI N.SAHANI  / /0

VS VS ()

STATE OF ODISHA //
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114 CRLMP/0001044/2020 CHANDRAKANTA JENA DINABANDHU NAYAK  / /0

VS VS ()

STATE OF ODISHA //

115 CRLMP/0001045/2020 ROJALIN DAS KHIROD KU. ROUT PARADEEP /114 /2020

VS VS ()

STATE OF ODISHA //

116 CRLMP/0001046/2020 ALOK MAYEE PANDA BIKRAM CHANDRA GHADEI BADACHANA /134 /2020

VS VS ()

STATE OF ODISHA //

117 CRLMP/0001047/2020 PRASANNA KUMAR DIGAL PRASANNA KUMAR DASH  / /0

VS VS ()

STATE OF ODISHA //

118 CRLMP/0001048/2020 SAHADEB BHOI N.SAHANI  / /0

VS VS ()

STATE OF ODISHA //

119 CRLMP/0001049/2020 BABITA BEHERA SURYA NARAYAN MISHRA SATYABADI /245 /2020

VS VS ()

INSPECTOR IN CHARGE //

120 CRLMP/0001050/2020 KABITA MALIK SAMBEET PATTANAYAK  / /0

VS VS ()

STATE OF ODISHA //

121 CRLMP/0001051/2020 ANAGA MANJARI DAS SAMBEET PATTANAYAK  / /0

VS VS ()

STATE OF ODISHA //

122 CRLREV/0000374/2020 PRATAP KUMAR BEHERA S.K.BHANJADEO  / /0

VS VS ()

STATE OF ODISHA //

123 FAO/0000655/2020 MANAGING COMMITTEE OF JAGANNATH PALLY HIGH SCHOOLDURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

124 FAO/0000656/2020 STATE OF ODISHA A.G.A.  / /

VS VS ()

RABINDRANATH DAS //

125 FAO/0000657/2020 STATE OF ODISHA A.G.A.  / /
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VS VS ()

KHIROD CH.NAYAK //

126 ITA/0000036/2020 M/S.DIBYAJYOTI CHEMICALS PVT. LTD. PRANAYA KISHORE HARICHANDAN  / /

VS VS ()

THE DEPUTY COMMISSIONER OF INCOME TAX,CIRCLE,RAJASWA VIHAR //

127 MACA/0000639/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO.LTD.V.NARASINGH  / /

VS VS ()

SAKULI MOHANTY //

128 MATA/0000085/2020 BIJAYANEE JENA P.R.SINGH  / /

VS VS ()

JITENDRA RAY //

129 MATA/0000086/2020 LIPSA SAHOO BIBEKANANDA BHUYAN  / /

VS VS ()

SUBHRANSU SEKHAR SAHOO //

130 STREV/0000034/2020 M/S INDIAN POTASH LTD. BIBHUTI BHUSAN PANDA  / /

VS VS ()

STATE OF ODISHA //

131 STREV/0000035/2020 M/S.INDIAN POTASH LTD. UMESH CH.BEHERA  / /

VS VS ()

REGIONAL MANAGER,AO, SANJEEV CHANDRA SINHA //

132 STREV/0000036/2020 M/S.INDIAN POTASH LTD. UMESH CH.BEHURA  / /

VS VS ()

STATE OF ODISHA //

133 TRP(C)/0000148/2020 NIRUPAMA SAHOO A.K.BARAL  / /

VS VS ()

RAJAT KUMAR SAHOO //

134 WA/0000540/2020 STATE OF ODISHA SR.STANDING COUNSEL  / /

VS VS ()

RABINDRA KUMAR SWAIN //

135 WA/0000541/2020 UNION OF INDIA CHANDRAKANTA PRADHAN, CENTRAL GOVT.COUNSEL,OHC,CUT / /

VS VS ()

RAJ KUMAR CHHOTRAY //

136 WA/0000542/2020 SRIDHAR KHILAR SOUBHAGYA S.DAS  / /

VS VS ()
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ADDITIONAL COMMISSIONER, SETTLEMENT AND CONSOLIDATION //

137 WP(C)/0023470/2020 RABINDRA KUMAR MISHRA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

138 WP(C)/0023471/2020 TRILOCHAN PANDA BANABIHARI RAY  / /

VS VS ()

STATE OF ODISHA //

139 WP(C)/0023472/2020 SRINIVAS PRADHAN M.PRATAP @ PRATAP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

140 WP(C)/0023473/2020 RASHMIMAYEE BEHERA DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

141 WP(C)/0023474/2020 RASHMIREKHA TRIPATHY DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

142 WP(C)/0023475/2020 RAJKISHORE BEHERA L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

143 WP(C)/0023476/2020 INDU SINHA DILIP KUMAR SAHU  / /

VS VS ()

REGIONAL MANAGER UTKAL GRAMEEN BANK REGIONAL OFFICE //

144 WP(C)/0023477/2020 ARCHANA SRIVASTAV DILIP KUMAR SAHU  / /

VS VS ()

REGIONAL MANAGER UTKAL GRAMYA BANK //

145 WP(C)/0023478/2020 INDRAMANI RANA PANCHANAN PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

146 WP(C)/0023479/2020 BHAGABAN KHANDAPATRA PANCHANAN PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

147 WP(C)/0023480/2020 SANATAN DAS R.R.DAS  / /

VS VS ()

STATE OF ORISSA //
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148 WP(C)/0023481/2020 KHETRABASI RANA PANCHANAN PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

149 WP(C)/0023482/2020 SUBHRANSU KUMAR DAS PITAMBAR PANDA  / /

VS VS ()

STATE OF ODISHA //

150 WP(C)/0023483/2020 ANNAPURNA DAS B.S.TRIPATHY(1)  / /

VS VS ()

STATE OF ODISHA //

151 WP(C)/0023484/2020 SURABHIKUSUMA KAR DINABANDHU NAYAK  / /

VS VS ()

THE COMMISSIONER OF LAND RECORDS AND SETTLEMENT, ODISHA //

152 WP(C)/0023485/2020 PRADEEP KUMAR DAS B.S.TRIPATHY(1)  / /

VS VS ()

STATE OF ODISHA //

153 WP(C)/0023486/2020 RAMESH CHANDRA SAHOO DINABANDHU NAYAK  / /

VS VS ()

THE COMMISSIONER OF LAND RECORDS AND SETTLEMENT, ODISHA //

154 WP(C)/0023487/2020 SANKARSAN PAIKRAY PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

155 WP(C)/0023488/2020 BHIKARI CHARAN BALIARSINGH PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

156 WP(C)/0023489/2020 MANGALSAI BHATRA BUDHADEV ROUTRAY  / /

VS VS ()

UNION OF INDIA //

157 WP(C)/0023490/2020 UMESH CHANDRA MUNDA TRILOCHAN NANDA  / /

VS VS ()

UNION OF INDIA //

158 WP(C)/0023491/2020 GHANASHYAMA SAHOO SATRUGHNA DASH(A)  / /

VS VS ()

STATE OF ODISHA //

159 WP(C)/0023492/2020 RASHMI RANJAN NISHANK SAUMENDRA KU.MOHAPATRA  / /
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VS VS ()

DISTRICT EDUCATION OFFICER (INSPECTOR OF SCHOOLS) //

160 WP(C)/0023493/2020 BINOD KUMAR DASH ADITYA PARIDA  / /

VS VS ()

STATE OF ODISHA //

161 WP(C)/0023494/2020 SUBODHA CHANDRA KUANAR R.SAHOO  / /

VS VS ()

STATE OF ODISHA //

162 WP(C)/0023495/2020 ARUN DAS SURYAKANTA DWIBEDI  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0023496/2020 PURNA CHANDRA RAJ RAMESH SAHOO  / /

VS VS ()

STATE OF ODISHA //

164 WP(C)/0023497/2020 PRADEEP KUMAR RAM ASHOK PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

165 WP(C)/0023498/2020 NARESH KUMAR BEHERA AMITAV MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0023499/2020 BIJAYA KUMAR TRIPATHY AMITAV DAS  / /

VS VS ()

STATE OF ODISHA //

167 WP(C)/0023500/2020 SK.AHAMMED ALLI N.SAHANI  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0023501/2020 SURYAKANT SANGANERIA A.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

169 WP(C)/0023502/2020 PRAKASH CHANDRA GOUDA SANGRAM JENA  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0023503/2020 PRAVARANJAN PATNAIK AMAR KUMAR MOHANTY  / /

VS VS ()
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STATE OF ODISHA //

171 WP(C)/0023504/2020 PRAVARANJAN PATNAIK AMAR KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

172 WP(C)/0023505/2020 SOUMYA MOHANTY KISHORE KUMAR MISHRA  / /

VS VS ()

UNION OF INDIA //

173 WP(C)/0023506/2020 AYASKANTA TRIPATHY SURYAKANTA DASH  / /

VS VS ()

PRESIDENT WATER AND LAND MANAGEMENT INSTITUTE //

174 WP(C)/0023507/2020 SUBAS CHANDRA DAS DAYANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

175 WP(C)/0023508/2020 PRADIPTA SAMAL DAYANIDHI MISHRA  / /

VS VS ()

UNION OF INDIA //

176 WP(C)/0023509/2020 GOLAP SAHOO DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0023510/2020 CHINTAMANI MOHANTY SAMARENDRA PATTANIK  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0023511/2020 KRUSHNA CHANDRA PARIDA SANATAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0023512/2020 RAJENDRA PRASAD TRIPATHY SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0023513/2020 RASIKA SEN AKHAYA BISWAL  / /

VS VS ()

STATE OF ODISHA //

181 WP(C)/0023514/2020 DANDADHARA  PATRA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0023515/2020 ASHOK KUMAR LUHA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

183 WP(C)/0023516/2020 DURGA PRASAN SINHA @ DURGA PRASAD SINHAMANOJ KUMAR PATI  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0023517/2020 KALPATARU MISHRA MANOJ KUMAR PATI  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0023518/2020 PUSPALATA DHAL RAMA PRASAD DALAI  / /

VS VS ()

STATE OF ODISHA //

186 WP(C)/0023519/2020 AJANTA MISHRA RAMAPRASAD DALAI  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0023520/2020 DR.TRUPTI MAYEE PRADHAN RAMA PRASAD DALAI  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0023521/2020 KABITA MOHAPATRA RAMA PRASAD DALAI  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0023522/2020 SUJATA PANDA RAMA PRASAD DALAI  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0023523/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

ASHWINI KUMAR MISHRA //

191 WP(C)/0023524/2020 BHOLESWAR @ BHOLESWAR SAMAL SUBASH CHANDRA PANI  / /

VS VS ()

REGIONAL MANAGER RESERVE BANK OF INDIA //

192 WP(C)/0023525/2020 SANJAY KUMAR DAS SHASHANKA SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0023526/2020 RIKHIRAM CHANDRAKAR PRAMODA KUMAR DASH  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0023527/2020 PRAFULLA KUMAR DAS UMESH CHANDRA MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0023528/2020 SAROJ KUMAR SINHA DHULIRAM PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0023529/2020 SK. SALAM AKASH BHUYAN  / /

VS VS ()

STATE OF ODISHA //

197 WP(C)/0023530/2020 GOURANGA CHANDRA MAHANNA UMESH CHANDRA MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

198 WP(C)/0023531/2020 NALINIKANTA PARIDA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0023532/2020 BHASKAR BEHERA UMESHC CHANDRA MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0023533/2020 MANOJ KUMAR CHOUDHURY BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

UNION OF INDIA //

201 WP(C)/0023534/2020 MANDA JADUMANI BIGYAN KUMAR SHARMA  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0023535/2020 NANDAKISHORE BEHERA RANJAN KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

203 WP(C)/0023536/2020 REDTECH SOLUTION INDIA(P) LTD K.P.MISHRA  / /

VS VS ()

CHIEF ELECTORAL OFFICER ODISHA HOME(ELECTION) DEPARTMENT //

204 WP(C)/0023537/2020 SURABURDHI KHAN RANJAN KUMAR MOHANTY  / /

VS VS ()
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STATE OF ODISHA //

205 WP(C)/0023538/2020 SURENDRA CHAUDHURY SANJIB MOHANTY  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0023539/2020 SACHIDANANDA PARICHHA DR.J.K.LENKA  / /

VS VS ()

STATE OF ODISHA //

207 WP(C)/0023540/2020 SUNIL ROY TAPAN JYOTI PANI  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0023541/2020 KAILASH KUMAR MAJHI SANJIB MOHANTY  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0023542/2020 P.D.INDUSTRIES PRIVATE LIMITED SREEJIT MOHANTY  / /

VS VS ()

ODISHA MINING CORPORATION LIMITED //

210 WP(C)/0023543/2020 NARENDRA NATH MOHANTA SMRUTI RANJAN DEBATA  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0023544/2020 HOCKEY GANGPUR ODISHA HITABHILASH MOHANTY  / /

VS VS ()

HOCKEY INDIA //

212 WP(C)/0023545/2020 SAMPAD PAIKARAY LAXMIDHAR PANGARI  / /

VS VS ()

THE SECRETRAY-CUM-PUBLIC INFORMATION OFFICER, ODISHA PUBLIC SERVICE COMMISSION //

213 WP(C)/0023546/2020 DILIP KUMAR BEHERA MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0023547/2020 PRASANTA KUMAR SAHOO  / /

VS VS ()

BIJAYA LAXMI SAHOO //

215 WP(C)/0023548/2020 JEEBAN JYOTI MISHRA KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0023549/2020 BAIJAYANTI NAIK B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0023550/2020 RABI NARAYAN NANDA MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0023551/2020 PRADEEP KUMAR CHOUDHURY SANTOSH KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0023552/2020 BIJAY KETAN GOCHHAIT SHASHANKA SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0023553/2020 HRUDANANDA PAHULEI BIBHUTI BHUSAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0023554/2020 HARENDRA NATH PARIDA SHASHANKA SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0023555/2020 SAPAN KUMAR DAS SHASHANKA SEKHAR PATRA  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0023556/2020 ANANTA CHANDRA ROUT SUSANTA KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0023557/2020 SIDHESWAR SAHA SAMIR KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0023558/2020 SARAT BEHERA KOUSIK ANANDA GURU  / /

VS VS ()

STATE OF ODISHA //

226 WP(C)/0023559/2020 GOPINATH SAHU KOUSIK ANANDA GURU  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0023560/2020 HARAPRIYA MOHAPATRA SAMIR KUMAR MISHRA  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0023561/2020 BHAWANIPATNA CENTRAL COOPERATIVE BANK LTD.BAIDHAR SAHOO  / /

VS VS ()

ASSISTANT PROVIDENT FUND COMMISSIONER (PD) EMPLOYEES PROVIDENT FUND ORGANIZATION//

229 WP(C)/0023562/2020 JANAKI MOHAPATRA AMIT PRASAD BOSE  / /

VS VS ()

CONTROLLER OF ACCOUNTS //

230 WP(C)/0023563/2020 DEBARAJ JANI JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0023564/2020 PRASANNA KUMAR MOHAPATRA BALARAM NAYAK  / /

VS VS ()

THE STATE OF ODISHA //

232 WP(C)/0023565/2020 BISHNU CHANDRA PATRI JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0023566/2020 BALADEV GIRI SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

234 WP(C)/0023567/2020 LAXMIDHAR BARIK ASHOK KUMAR PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0023568/2020 RAMAKANTA JENA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0023569/2020 BIKASH PATRA ASHOK KUMAR PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0023570/2020 PUSHPALATA SARANGI SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

238 WP(C)/0023571/2020 DILLIP KUMAR GIRI SHARMISTHA SAMAL  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0023572/2020 DUSHMANT KUMAR DHAL SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

240 WP(C)/0023573/2020 DILLIP KUMAR GIRI SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0023574/2020 BALADEV GIRI SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

242 WP(C)/0023575/2020 UNION OF INDIA DR.CHITTARANJAN MISHRA  / /

VS VS ()

PRADYUMNA KUMAR DASH //

243 WP(C)/0023576/2020 TULARAM PAIKA RAJIB LOCHAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

244 WP(C)/0023577/2020 RANJAN KUMAR SAHOO KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0023578/2020 PRASHANTA KUMAR SAHU KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

246 WP(C)/0023579/2020 DROUPADI SAHU KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0023580/2020 SARANGADHAR PATRA DEBI PRASAD DHALSAMANTA  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0023581/2020 NARESH PANIGRAHI KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0023582/2020 NRUSINGH CHARAN CHOUDHURY KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //
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250 WP(C)/0023583/2020 AKSHAY KUMAR BEHERA DEBI PRASAD DHALSAMANTA  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0023584/2020 MANOJ KUMAR MAHAPATRA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

252 WP(C)/0023585/2020 UJJAL MAHARANA DEBI PRASAD DHALSAMANTA  / /

VS VS ()

UNION OF INDIA //

253 WP(C)/0023586/2020 PARMODA KUMAR MOHAPATRA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0023587/2020 BIJAYA KUMAR GAON KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0023588/2020 UMAKANTA BEHERA K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0023589/2020 PRAVAT CHANDRA BARIK V.NARASINGH  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0023590/2020 SUSHAMA PATRA K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

258 WP(C)/0023591/2020 RAMESH CHANDRA SAHU KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0023592/2020 MANDODARI SAHU KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0023593/2020 PRASANT KUMAR BEHURA SUMANTA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0023594/2020 PABITRA MOHAN SAHOO KAUSHIK SWAIN  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0023595/2020 NARASINGHA SAMAL KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

263 WP(C)/0023596/2020 HEMANTA KUMAR DASH KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0023597/2020 RABINDRA KUMAR MISHRA P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

265 WP(C)/0023598/2020 SANJAYA KUMAR SAHOO KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

266 WP(C)/0023599/2020 SANTOSH KUMAR PATRA P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0023600/2020 ASHOK KUMAR DAS PRABODHA CH. NAYAK  / /

VS VS ()

STATE OF ODISHA //

268 WP(C)/0023601/2020 ASHOK KUMAR DAS PRABODHA CH. NAYAK  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0023602/2020 SUNIL PRAKASH TIRKEY M/S. AJAYA KUMAR PRADHAN  / /

VS VS ()

JOINT DIRECTOR, NATIONAL BOARD OF EXAMINATION //

270 WP(C)/0023603/2020 SANHITA BEHERA PRASANTA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0023604/2020 ABHAYA KUMAR MOHANTY PRASANT KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

272 WP(C)/0023605/2020 RAMESH CHANDRA PUJAHARI PRASANTA KUMAR MOHANTY  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0023606/2020 SITARAM SAHU PRASANTA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

274 WP(C)/0023607/2020 FAKIR MOHAN SAHA PRASANTA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0023608/2020 RAMESH CHANDRA SWAIN R.C.SWAIN  / /

VS VS ()

STATE OF ORISSA //

276 WP(C)/0023609/2020 BABAJI CHANDRA SWAIN R.C.SWAIN  / /

VS VS ()

STATE OF ORISSA //

277 WP(C)/0023610/2020 PRADEEP KUMAR BEHERA P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

278 WP(C)/0023611/2020 LAXMI NARAYAN SAHU P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0023612/2020 PANCHANAN BEHERA P.N.MISHRA  / /

VS VS ()

STATE OF ODISHA //

280 WP(C)/0023613/2020 JYOTSNARANI BHUYAN P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0023614/2020 UPENDRA NATH DEY P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

282 WP(C)/0023615/2020 NEPAL GANDA P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0023616/2020 NARAYAN MOHAPATRA P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0023617/2020 PRAVAKARA SAHU P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0023618/2020 LAMBODAR SETHY ASIT KU.JENA  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0023619/2020 SATYABHAMA CHINDA BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0023620/2020 GOLAP BEHERA SAILESH DAS  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0023621/2020 M.RADHA KRISHNA SAROJ KUMAR JEE  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0023622/2020 M/S. R.R.ENTERPRISES SUBASH CHANDRA SATAPATHY  / /

VS VS ()

COMMISSIONER-CUM-SECRETARY TO GOVT., FOREST AND ENVIRONMENT DEPT. //

290 WP(C)/0023623/2020 M/S. ORICLEAN PRIVATE LTD. BIBEKANANDA BHUYAN  / /

VS VS ()

CUTTACK DEVELOPMENT AUTHORITY //

291 WP(C)/0023624/2020 SANJEEB KUMAR BARIK PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0023625/2020 MAHIMA MAHANANDA RAJIB LOCHAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0023626/2020 AKSHAYA KUMAR SETHY SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0023627/2020 SISIR KUMAR SAMANTARAY SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0023628/2020 PRADIP KUMAR DAS SIDHARTHA MISHRA (1)  / /

Page 26/34



ORISSA HIGH COURT

FILING REPORT AS ON :11/09/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

296 WP(C)/0023629/2020 ALOK KUMAR SINGH P.K.SATPATHY  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0023630/2020 M/S.MAHIMA ENGINEERING SYSTEMS (P)LTD.PRABODHA CHANDRA NAYAK  / /

VS VS ()

STATE OF ODISHA //

298 ABLAPL/0011040/2020 MANOJ KUMAR MAHAPATRA S.S.RAY-2  / /0

VS VS ()

STATE OF ODISHA //

299 ABLAPL/0011041/2020 RATIKANTA BEHERA @ SONA P.R.MISHRA TIHIDI /145 /2020

VS VS ()

STATE OF ODISHA //

300 ABLAPL/0011042/2020 JOGI NAHAK SOUBHAGYA KUMAR DASH PURUSHOTTAMPUR /189 /2018

VS VS ()

STATE OF ODISHA //

301 ABLAPL/0011043/2020 KAILASHA DALEI BISWANATH BEHERA FATEGARH /119 /2020

VS VS ()

STATE OF ODISHA //

302 ABLAPL/0011044/2020 SK. HANIF J.P.TRIVEDI JATNI P.S. /305 /2020

VS VS ()

STATE OF ODISHA //

303 ABLAPL/0011045/2020 PRASANTA PATASAHANI R.K.DASMOHAPATRA RAMACHANDI /47 /2020

VS VS ()

STATE OF ODISHA //

304 ABLAPL/0011046/2020 SK. ASGAR B.SINGH SPL.TASK FORCE /9 /2020

VS VS ()

STATE OF ODISHA //

305 ABLAPL/0011047/2020 SAMBIDHAN MOHAPATRA @ SASMIT KUMAR DASSMRUTI RANJAN MOHAPATRA KARANJIA /158 /2020

VS VS ()

STATE OF ODISHA //

306 ABLAPL/0011048/2020 DEEPAK KUMAR NAHAK SARAT KUMAR JENA KODALA /333 /2020

VS VS ()
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

307 ABLAPL/0011049/2020 KALYANI DAS B.K.NAYAK KAKATAPUR /35 /2020

VS VS ()

STATE OF ODISHA //

308 ABLAPL/0011050/2020 SUMATI PATRA UNMESH CHANDRA JENA SINGLA /120 /2020

VS VS ()

STATE OF ODISHA //

309 ABLAPL/0011051/2020 DEEPAK KUMAR SAMAL SATYA RANJAN MULIA BANARAPAL /217 /2020

VS VS ()

STATE OF ODISHA //

310 ABLAPL/0011052/2020 KAILASH CHANDRA SWAIN BYOMAKESH TRIPATHY KHAIRA /158 /2020

VS VS ()

STATE OF ODISHA //

311 ABLAPL/0011053/2020 SACHIN SAHOO PABITRA KUMAR NAYAK PLANTSITE /268 /2020

VS VS ()

STATE OF ODISHA //

312 ABLAPL/0011054/2020 MANORANJAN MAJHI SMRUTI RANJAN MOHAPATRA NILGIRI /303 /2020

VS VS ()

STATE OF ODISHA //

313 ABLAPL/0011055/2020 SUDAM CHARAN PARIDA UMAKANT SAHOO GANIA /41 /2020

VS VS ()

STATE OF ODISHA //

314 ABLAPL/0011056/2020 RAKESH PATTNAIK @ CHINU BIBHU PRASAD MOHANTY MANCHESWAR P.S. /300 /2020

VS VS ()

STATE OF ODISHA //

315 ABLAPL/0011057/2020 DEVRAJ HARIJAN SIDHESWAR MOHANTY BELPAHAR /221 /2020

VS VS ()

STATE OF ODISHA //

316 ABLAPL/0011058/2020 BIJAY @ BIJAY KUMAR DAS DEBASISH SAMAL BALASORE SADAR /245 /2020

VS VS ()

STATE OF ODISHA //

317 ABLAPL/0011059/2020 ESRAEL @ ISRAIL LIMA SUBHENDU KUMAR DAS R.UDAYAGIRI /66 /2020

VS VS ()

STATE OF ODISHA //
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318 ABLAPL/0011060/2020 DHARANI NAYAK @ DHARMU NAYAK JYOTIRMAYA SAHOO KABISURYANAGAR (KODALA) /231 /2020

VS VS ()

STATE OF ODISHA //

319 ABLAPL/0011061/2020 ANUP KUMAR RATH PRASANTA KUMAR SAHOO PURUNABAZAR /116 /2020

VS VS ()

STATE OF ODISHA //

320 ABLAPL/0011062/2020 BINAYAK RATH PRASANTA KUMAR SAHOO PURUNABAZAR /116 /2020

VS VS ()

STATE OF ODISHA //

321 ABLAPL/0011063/2020 LANDA BAIRI @ L.BAIRI SANJAY KUMAR PRADHAN JARADA /200 /2020

VS VS ()

STATE OF ODISHA //

322 ABLAPL/0011064/2020 HARIPADA SWAIN BYOMAKESH TRIPATHY KHAIRA /158 /2020

VS VS ()

STATE OF ODISHA //

323 ABLAPL/0011065/2020 AJAYA SETHY @ AJAYA SETHI DEBASIS BISWAL PARADEEP LOCK /138 /2020

VS VS ()

STATE OF ODISHA //

324 ABLAPL/0011066/2020 GOLAKA SWAIN AJIT KUMAR PANDA BANKI /145 /2020

VS VS ()

STATE OF ODISHA //

325 ABLAPL/0011067/2020 JAYANTI SAHOO DEBA KUMAR RATH EOW,BHUBANESWAR /5 /2020

VS VS ()

STATE OF ODISHA //

326 ABLAPL/0011068/2020 KRUSHNA CHNADRA BEHERA SANGRAM KUMAR DAS MAHILA P.S.(BBSR) /44 /2020

VS VS ()

STATE OF ODISHA //

327 ABLAPL/0011069/2020 SOUMYA RANJAN MOHANTY AMULYA RATNA PANDA JAJPUR TOWN /95 /2020

VS VS ()

STATE OF ODISHA //

328 ABLAPL/0011070/2020 AKULA NAIK SURESH KUMAR JENA BANARAPAL /209 /2020

VS VS ()

STATE OF ODISHA //

329 ABLAPL/0011071/2020 GOBINDA JENA SIDDHARTH GOUTAM DAS  / /0
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VS VS ()

STATE OF ODISHA //

330 ABLAPL/0011072/2020 SWARNALATA PADHI @ RINA PADHI AMULYA RATNA PANDA JAJPUR TOWN /319 /2020

VS VS ()

STATE OF ODISHA //

331 ABLAPL/0011073/2020 PRAMOD KUMAR SAHOO MD. G.MADANI BHADRAK RURAL /512 /2020

VS VS ()

STATE OF ODISHA //

332 ABLAPL/0011074/2020 RABINDRANATH MALIK ARIJEET MISHRA BALIANTA P.S. /204 /2020

VS VS ()

STATE OF ODISHA //

333 ABLAPL/0011075/2020 KALU CHARAN SAHOO SANGRAM KUMAR DAS SATYABADI /239 /2020

VS VS ()

STATE OF ODISHA //

334 ABLAPL/0011076/2020 SANKAR BEHERA SARBESWAR SAHOO DELANGA /53 /2017

VS VS ()

STATE OF ODISHA //

335 ABLAPL/0011077/2020 SANKAR BEHERA SARBESWAR SAHOO DELANGA /54 /2017

VS VS ()

STATE OF ODISHA //

336 ABLAPL/0011078/2020 MITU @ NARAYAN SETHI SIDDHARTH GOUTAM DAS  / /0

VS VS ()

STATE OF ODISHA //

337 ABLAPL/0011079/2020 SANKAR BEHERA SARBESWAR SAHOO DELANGA /55 /2017

VS VS ()

STATE OF ODISHA //

338 ABLAPL/0011080/2020 SMARAK MISHRA ANITA SAHOO DEOGAON /209 /2020

VS VS ()

STATE OF ODISHA //

339 ABLAPL/0011081/2020 B.JAGANNATH RAO @ B.JAGA KASHINATH PATTNAIK CANTONMENT ROAD /98 /2020

VS VS ()

STATE OF ODISHA //

340 ABLAPL/0011082/2020 MUNNA BIBI ANAM CHARAN PANDA KAKATAPUR /161 /2020

VS VS ()
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STATE OF ODISHA //

341 ABLAPL/0011083/2020 SAYED ABDUL RAZZAK SIDDHARTH GOUTAM DAS  / /0

VS VS ()

STATE OF ODISHA //

342 ABLAPL/0011084/2020 ANIRUDHA PANDA SANGRAM KUMAR DAS MAHILA P.S.(BBSR) /44 /2020

VS VS ()

STATE OF ODISHA //

343 ABLAPL/0011085/2020 FAKIR SAHOO ANIRUDHA DAS MOTANGA /196 /2020

VS VS ()

STATE OF ODISHA //

344 ABLAPL/0011086/2020 BHAGWAN NAIK SIDDHARTH GOUTAM DAS  / /0

VS VS ()

STATE OF ODISHA //

345 ABLAPL/0011087/2020 SADDAB MAHAMMAD JAGABANDHU SAHU PADAMPUR /197 /2020

VS VS ()

STATE OF ODISHA //

346 ABLAPL/0011088/2020 GAYA RANA SATYABRATA MOHANTY KANTAMAL /222 /2019

VS VS ()

STATE OF ODISHA //

347 ABLAPL/0011089/2020 KAMDEV BEHERA SAMARENDRA BAHADUR  / /0

VS VS ()

STATE OF ODISHA //

348 ABLAPL/0011090/2020 BAPINA SAHOO @ ASHOK DAS SURYA NARAYAN MISHRA SEA BEACH /137 /2020

VS VS ()

STATE OF ODISHA //

349 ABLAPL/0011091/2020 HARENDRA MANGAL RAJIB LOCHAN PATTNAIK BALIAPAL /187 /2016

VS VS ()

STATE OF ODISHA //

350 ABLAPL/0011092/2020 NARAYAN PARIDA @ MANTU SUKANTA KUMAR DALAI  / /0

VS VS ()

STATE OF ODISHA(VIG.) //

351 ABLAPL/0011093/2020 TAHASIL DUTIACHAND PRASANTA KUMAR ROUTRAY ATTABIRA /188 /2020

VS VS ()

STATE OF ODISHA //
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352 ABLAPL/0011094/2020 ABHAYA KUMAR PALEI RADHARAMAN DAS NAYAK HARICHANDANPUR /31 /2020

VS VS ()

STATE OF ODISHA //

353 ABLAPL/0011095/2020 PANCHANAN BISOI RABINDRA NATH PANDA PHIRINGIA /67 /2019

VS VS ()

STATE OF ODISHA //

354 ABLAPL/0011096/2020 JASOBANTA PANDEY PRASANTA KUMAR ROUTRAY barpalli /231 /2020

VS VS ()

STATE OF ODISHA //

355 ABLAPL/0011097/2020 AJIT KUMAR NAYAK PRASANTA KUMAR NANDA DHARMASALA /355 /2020

VS VS ()

STATE OF ODISHA //

356 ABLAPL/0011098/2020 RAMESH CHANDRA JENA PRASHANTA KUMAR NAYAK AGARAPADA /87 /2020

VS VS ()

STATE OF ODISHA //

357 ABLAPL/0011099/2020 PRAKASH CHANDRA NEGI SURESH KUMAR JENA BIRMAHARAJPUR /162 /2020

VS VS ()

STATE OF ODISHA //

358 ABLAPL/0011100/2020 NILAP KANAKA RAKESH KUMAR MALLICK CANTONMENT ROAD /98 /2020

VS VS ()

STATE OF ODISHA //

359 ABLAPL/0011101/2020 B JAGANNATH RAO RAKESH KUMAR MALLICK CANTONMENT ROAD /98 /2020

VS VS ()

STATE OF ODISHA //

360 ABLAPL/0011102/2020 NIRANJAN ROUTRAY SATYA RANJAN MULIA TANGI /168 /2020

VS VS ()

STATE OF ODISHA //

361 ABLAPL/0011103/2020 DHRUBA BEHERA @ DHRUBA CH. BEHERA ARIJEET MISHRA MARSHAGHAI /209 /2020

VS VS ()

STATE OF ODISHA //

362 ABLAPL/0011104/2020 SUBHAM MISHRA S.K.BHANJADEO KHURDA P.S. /12 /2018

VS VS ()

STATE OF ODISHA //

363 ABLAPL/0011105/2020 JITENDRA KUMAR SINGH PARTHA SARATHI DAS TURUMUNGA /107 /2019
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VS VS ()

STATE OF ODISHA //

364 ABLAPL/0011106/2020 SACHIN NAYAK @ SACHIN KUMAR NAYAK @ KANHABIJAY KUMAR BEHERA RAMACHANDAPUR /138 /2020

VS VS ()

STATE OF ODISHA //

365 ABLAPL/0011107/2020 BAIDYANATH MALIK ARIJEET MISHRA BALIANTA P.S. /204 /2020

VS VS ()

STATE OF ODISHA //

366 ABLAPL/0011108/2020 DUSMANT PRATAP DEO @ DUSMANT SEKHAR DEOKARUNAKAR GAYA SUNDARGARH TOWN /243 /2020

VS VS ()

STATE OF ODISHA //

367 ABLAPL/0011109/2020 SIPEI @ SIPAHI SING ARUN KUMAR BUDHIA NILGIRI /240 /2020

VS VS ()

STATE OF ODISHA //

368 ABLAPL/0011110/2020 SK. ABDUL MAKASUD ARUN KUMAR BUDHIA BASTA /167 /2020

VS VS ()

STATE OF ODISHA //

369 ABLAPL/0011111/2020 HAREKRUSHNA NANDA @ KALIA SURYA NARAYAN MISHRA SATYABADI /261 /2020

VS VS ()

STATE OF ODISHA //

370 ABLAPL/0011112/2020 BIMAL MANDAL PARSURAM PANDA  / /0

VS VS ()

STATE OF ODISHA //

371 ABLAPL/0011113/2020 SAHADEB NAYAK SAMBEET PATTANAYAK PIPLI /231 /2020

VS VS ()

STATE OF ODISHA //

372 ABLAPL/0011114/2020 BANITA SAHOO SAMBEET PATTANAYAK NIMAPADA /197 /2020

VS VS ()

STATE OF ODISHA //

373 WPC(OAC)/0000024/2004  / /

VS VS ()

//

374 WPC(OAC)/0000542/2012 JIBANANANDA MISHRA M/S.BIREN SHANKAR TRIPATHY  / /

VS VS ()
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STATE OF ODISHA //

375 WPC(OAC)/0001968/2004 SIVARAM DEHURY M/S.MANOJ MISHRA  / /

VS VS ()

STATE OF ODISHA //
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NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 14/2020 ACHINTA KU.DAS-MP M/S.RAMAKANTA MOHAPATRA

SAO/5/2005

2 17/2020 JITENDRA PATEL-MP ANIMESH SINGH

ARBP/24/2020

3 55/2020 M/S.DIBYAJYOTI CHEMICALS PVT. LTD.-MP PRANAYA KISHORE HARICHANDAN

ITA/36/2020

4 56/2020 M/S.DIBYAJYOTI CHEMICALS PVT. LTD.-MP PRANAYA KISHORE HARICHANDAN

ITA/36/2020

5 65/2020 KARMA-MP M/S.N.C.PATI

SA/330/1997

6 66/2020 KARMA-MP M/S.N.C.PATI

SA/330/1997

7 67/2020 KARMA-MP M/S.N.C.PATI

SA/330/1997

8 68/2020 KARMA-MP M/S.N.C.PATI

SA/330/1997

9 69/2020 KARMA-MP M/S.N.C.PATI

SA/330/1997

10 70/2020 KARMA-MP M/S.N.C.PATI

SA/330/1997

11 78/2020 M/S INDIAN POTASH LTD.-MP BIBHUTI BHUSAN PANDA

STREV/34/2020

12 79/2020 M/S.INDIAN POTASH LTD.-MP UMESH CH.BEHERA

STREV/35/2020

13 80/2020 M/S.INDIAN POTASH LTD.-MP UMESH CH.BEHURA

STREV/36/2020

14 93/2020 BIJAYANEE JENA-MP P.R.SINGH

MATA/85/2020

15 94/2020 BIJAYANEE JENA-MP P.R.SINGH

MATA/85/2020

16 95/2020 BISHNU CHARAN SAHOO-MP PABITRA KUMAR NAYAK

MATA/36/2020

17 143/2020 NIRUPAMA SAHOO-MP A.K.BARAL

TRP(C)/148/2020

18 156/2020 ALOK MAYEE PANDA-MP BIKRAM CHANDRA GHADEI

CRLMP/1046/2020

19 174/2020 MANAS RANJAN SETHY @ MANAS CHANDRA SETHY-MPDEVI PRASAD DASH

RPFAM/92/2020

20 175/2020 MANAS RANJAN SETHY @ MANAS CHANDRA SETHY-MPDEVI PRASAD DASH

RPFAM/92/2020

21 370/2020 MAKARDWAJA KALTA-MP M/S.N.C.PATI

RSA/312/2004

22 436/2020 PRATAP KUMAR BEHERA-MP S.K.BHANJADEO

CRLREV/374/2020

23 471/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

RVWPET/1/2019

24 491/2020 ISWAR BEHERA-MP KAILASH CHANDRA BARAL

CMP/600/2017

25 599/2020 STATE OF ODISHA-MP A.G.A.

FAO/656/2020

26 600/2020 STATE OF ODISHA-MP A.G.A.
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FAO/656/2020

27 601/2020 STATE OF ODISHA-MP A.G.A.

FAO/657/2020

28 602/2020 STATE OF ODISHA-MP A.G.A.

FAO/657/2020

29 603/2020 M/S. NATIONAL INSURANCE CO. LTD.-MP BIBHBUTI BHUSAN MISHRA

FAO/225/2020

30 604/2020 M/S. NATIONAL INSURANCE CO. LTD.-MP BIBHBUTI BHUSAN MISHRA

FAO/225/2020

31 797/2020 ESRAEL @ ISRAIL LIMA-MP SUBHENDU KUMAR DAS

ABLAPL/11059/2020

32 857/2020 BIJAY KUMAR PATRA-MP RAJIB LOCHAN PATTNAIK

BLAPL/8796/2019

33 859/2020 SAMBIT KUMAR SENAPATI-MP SOURA CH.MOHAPATRA

BLAPL/1986/2019

34 870/2020 JITU SAHOO-MP PRASANTA KUMAR SATAPATHY

CRLMC/1348/2020

35 871/2020 CHANDAN KUMAR SAHA-MP B.S.DASPARIDA

CRLMC/1349/2020

36 872/2020 PINTU@ABHINASH LENKA-MP DEBASHIS ROUTRAY

CRLMC/1350/2020

37 925/2020 MOHAMMAD BILAL @ MD. BILAL-MP JATINDRA KUMAR MOHAPATRA

CRLA/315/2019

38 926/2020 MANAS NAIK-MP BIKASH KUMAR ROUTRAY

CRLA/723/2019

39 927/2020 SUSANTA MALLIK-MP M/S.SATYABRATA MOHANTY

CRLA/325/2019

40 1061/2020 THE DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO.LTD.-MPV.NARASINGH

MACA/639/2020

41 1062/2020 DIVISIONAL MANAGER, NATIONAL INSURANCE CO. LTD.-MPNIBAS CHANDRA MISHRA

MACA/534/2020

42 1161/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL

WA/540/2020

43 1162/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL

WA/540/2020

44 1163/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL

WA/540/2020

45 1164/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL

WA/540/2020

46 1165/2020 UNION OF INDIA-MP CHANDRAKANTA PRADHAN, CENTRAL GOVT.COUNSEL,OHC,CUT

WA/541/2020

47 1166/2020 UNION OF INDIA-MP CHANDRAKANTA PRADHAN, CENTRAL GOVT.COUNSEL,OHC,CUT

WA/541/2020

48 1167/2020 SRIDHAR KHILAR-MP SOUBHAGYA S.DAS

WA/542/2020

49 1168/2020 SRIDHAR KHILAR-MP SOUBHAGYA S.DAS

WA/542/2020

50 10542/2020 SRINIVAS PRADHAN-MP M.PRATAP @ PRATAP KUMAR MOHAPATRA

WP(C)/23472/2020

51 10543/2020 SANATAN DAS-MP R.R.DAS

WP(C)/23480/2020

52 10544/2020 PRADEEP KUMAR DAS-MP B.S.TRIPATHY(1)

WP(C)/23485/2020

53 10545/2020 SANKARSAN PAIKRAY-MP PRAFULLA KUMAR MOHAPATRA

WP(C)/23487/2020

54 10546/2020 MANGALSAI BHATRA-MP BUDHADEV ROUTRAY

WP(C)/23489/2020

55 10547/2020 UMESH CHANDRA MUNDA-MP TRILOCHAN NANDA

WP(C)/23490/2020

56 10548/2020 GHANASHYAMA SAHOO-MP SATRUGHNA DASH(A)

WP(C)/23491/2020

57 10549/2020 PURNA CHANDRA RAJ-MP RAMESH SAHOO

WP(C)/23496/2020
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58 10550/2020 PURNA CHANDRA RAJ-MP RAMESH SAHOO

WP(C)/23496/2020

59 10551/2020 NARESH KUMAR BEHERA-MP AMITAV MOHAPATRA

WP(C)/23498/2020

60 10552/2020 BIJAYA KUMAR TRIPATHY-MP AMITAV DAS

WP(C)/23499/2020

61 10553/2020 SURYAKANT SANGANERIA-MP A.SANGANERIA

WP(C)/23501/2020

62 10554/2020 SOUMYA MOHANTY-MP KISHORE KUMAR MISHRA

WP(C)/23505/2020

63 10555/2020 AYASKANTA TRIPATHY-MP SURYAKANTA DASH

WP(C)/23506/2020

64 10556/2020 SUBAS CHANDRA DAS-MP DAYANANDA MOHAPATRA

WP(C)/23507/2020

65 10557/2020 PRADIPTA SAMAL-MP DAYANIDHI MISHRA

WP(C)/23508/2020

66 10558/2020 RAJENDRA PRASAD TRIPATHY-MP SAMEER KUMAR DAS

WP(C)/23512/2020

67 10559/2020 RASIKA SEN-MP AKHAYA BISWAL

WP(C)/23513/2020

68 10560/2020 DURGA PRASAN SINHA @ DURGA PRASAD SINHA-MP MANOJ KUMAR PATI

WP(C)/23516/2020

69 10561/2020 KALPATARU MISHRA-MP MANOJ KUMAR PATI

WP(C)/23517/2020

70 10562/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WP(C)/23523/2020

71 10563/2020 BHOLESWAR @ BHOLESWAR SAMAL-MP SUBASH CHANDRA PANI

WP(C)/23524/2020

72 10564/2020 BHASKAR BEHERA-MP UMESHC CHANDRA MAHAPATRA

WP(C)/23532/2020

73 10565/2020 MANOJ KUMAR CHOUDHURY-MP BIRAJA PRASANNA SATAPATHY

WP(C)/23533/2020

74 10566/2020 P.D.INDUSTRIES PRIVATE LIMITED-MP SREEJIT MOHANTY

WP(C)/23542/2020

75 10567/2020 PRASANTA KUMAR SAHOO-MP

WP(C)/23547/2020

76 10568/2020 ANANTA CHANDRA ROUT-MP SUSANTA KUMAR DASH

WP(C)/23556/2020

77 10569/2020 SIDHESWAR SAHA-MP SAMIR KUMAR MISHRA

WP(C)/23557/2020

78 10570/2020 SARAT BEHERA-MP KOUSIK ANANDA GURU

WP(C)/23558/2020

79 10571/2020 HARAPRIYA MOHAPATRA-MP SAMIR KUMAR MISHRA

WP(C)/23560/2020

80 10572/2020 BHAWANIPATNA CENTRAL COOPERATIVE BANK LTD.-MPBAIDHAR SAHOO

WP(C)/23561/2020

81 10573/2020 JANAKI MOHAPATRA-MP AMIT PRASAD BOSE

WP(C)/23562/2020

82 10574/2020 PRASANNA KUMAR MOHAPATRA-MP BALARAM NAYAK

WP(C)/23564/2020

83 10575/2020 UNION OF INDIA-MP DR.CHITTARANJAN MISHRA

WP(C)/23575/2020

84 10576/2020 TULARAM PAIKA-MP RAJIB LOCHAN PATTNAIK

WP(C)/23576/2020

85 10577/2020 PRAVAT CHANDRA BARIK-MP V.NARASINGH

WP(C)/23589/2020

86 10578/2020 SUNIL PRAKASH TIRKEY-MP M/S. AJAYA KUMAR PRADHAN

WP(C)/23602/2020

87 10579/2020 DR.DIPTI RANJAN MOHAPATRA-MP SASWAT DAS

WP(C)/9024/2020

88 10580/2020 BILASUNI PATI-MP M/S.AMIYA KUMAR MOHANTY A

WP(C)/12496/2018

89 10581/2020 TEJRAJ HOTA-MP SIDHARTHA DAS
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WP(C)/17085/2020

90 10582/2020 ARTATRAN KAR-MP PRAFULLA KUMAR MOHAPATRA

WP(C)/19473/2020

91 10583/2020 PRATAP KUMAR UTTARKABAT-MP PRAFULLA KUMAR MOHAPATRA

WP(C)/19192/2020

92 10584/2020 NIRMAL CHANDRA SAHOO-MP PRAFULLA KUMAR MOHAPATRA

WP(C)/19182/2020

93 10585/2020 ODISHA VIKASH PARISHAD,BBSR-MP SIDHARTH PRASAD DAS

WP(C)/4684/2018

94 10586/2020 SAPTESWAR DASH-MP ADITYA KUMAR MOHAPATRA

WP(C)/2385/2019

95 10587/2020 SARAT KUMAR JENA-MP P.K.MOHANTY

WP(C)/23433/2020

96 10588/2020 PUSHPASHREE RASHMISHREE-MP SAGARIKA SAHOO

WP(C)/21882/2020

97 10589/2020 JOGESH TRIPATHY-MP SAMEER KUMAR DAS

WP(C)/19865/2019

98 10590/2020 BISWA RANJAN BEHERA-MP SAMEER KUMAR DAS

WP(C)/19869/2019

99 10591/2020 BIMALENDU MOHANTY-MP SAMEER KUMAR DAS

WP(C)/19864/2019

100 10592/2020 DEBADATTA UPADHAYAY-MP SAMEER KUMAR DAS

WP(C)/19862/2019

101 10593/2020 PRAVAT KUMAR BEHERA-MP SAMEER KUMAR DAS

WP(C)/19863/2019

102 10594/2020 DEBABRATA PANDA-MP M/S.SAMEER KUMAR DAS

WP(C)/19861/2019

103 10595/2020 BIBHUTI BHUSAN SAHOO-MP SAMEER KUMAR DAS

WP(C)/19867/2019

104 10596/2020 SANJIT PADHI-MP SAMEER KUMAR DAS

WP(C)/19866/2019

105 10597/2020 RAJANIKANTA MAHAPATRA-MP SAMEER KUMAR DAS

WP(C)/19868/2019

106 10598/2020 ARUN KUMAR MALLICK-MP M/S.S.J.PRADHAN

WP(C)/4520/2020

107 10599/2020 SATYA NARAYAN DORA-MP SIDHARTHA MISHRA

WP(C)/24026/2017

108 10600/2020 M/S. R.R.ENTERPRISES-MP SUBASH CHANDRA SATAPATHY

WP(C)/23622/2020

109 10601/2020 SIPUN SEKHAR JENA-MP PITAMBAR ACHARYA

WP(C)/15689/2020

110 10602/2020 GOLAP BEHERA-MP SAILESH DAS

WP(C)/23620/2020

111 10603/2020 DEBASISH MISHRA-MP PRAFULLA KUMAR RATH

WP(C)/23190/2020

112 10604/2020 MANORANJAN SUR-MP M/S.ASIT KU.JENA

WP(C)/3246/2020

113 10605/2020 SANJEEB KUMAR BARIK-MP PRAFULLA KUMAR RATH

WP(C)/23624/2020

114 10606/2020 M/S. ORICLEAN PRIVATE LTD.-MP BIBEKANANDA BHUYAN

WP(C)/23623/2020

115 10607/2020 PRADIP KUMAR DAS-MP SIDHARTHA MISHRA (1)

WP(C)/23628/2020

116 10608/2020 MOHAMMED MUSTAQ ANSARI-MP M/S DILLIP KU RAY,P.K.MAHALI,S.DAS,P.K.PANDAMOHAMMED MUSTAQ ANSARI(IN PERSON)

WP(C)/11299/2020

117 10609/2020 M/S.MAHIMA ENGINEERING SYSTEMS (P)LTD.-MP PRABODHA CHANDRA NAYAK

WP(C)/23630/2020

118 133/2020 SARAT CHANDRA DAS-MP

CONTC/3498/2020

119 155/2020 KESHABA DAS-MP

CRLMP/940/2020

120 798/2020 SAROJ KUMAR SETHY-MP

ABLAPL/8258/2020
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121 799/2020 CHITTARANJAN MOHANTY-MP

ABLAPL/9805/2020

122 800/2020 GOLAK KAR-MP

ABLAPL/7787/2020

123 801/2020 SANTOSH KUMAR DAS-MP

ABLAPL/8204/2020

124 802/2020 DILLIP KUMAR JENA-MP SUSHANTA KUMAR PRADHAN

ABLAPL/9261/2020

125 803/2020 DILLIP KUMAR JENA-MP

ABLAPL/9261/2020

126 804/2020 SANTI MALLICK-MP

ABLAPL/4992/2020

127 858/2020 SURAJ BHUE-MP

BLAPL/3079/2020
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